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(c) Under the Charter party terms, 
the discharge of foodgrains from 
tankers is free of cost to the recei-
vers. Therefore. the grain is to be 
delivered t-y the tanker, free of 
charge, either ashore or into the 
barges provided by the receiver of 
the cargo alongside the ship. Conse-
quently, in the double banking arran-
gement, discharge of foodgrain from 
tankers into the barges is free of cost 
to Government. The extra cost to 
Government under the double bank-
ing arrangement on account of the 
transport of the grain by lighters to 
the shore and unloading it there is 
on an average about Rs. 10.83 per 
tonne which is off-set by saving in 
demurrage on ships which is payable 
in foreign exchange. 

New P. L. 480 Arreement 

(Shri Yashpal Sinrb: 
I Sbri Indrajit Gupta: 
I Sbri Kapur Sinrb :' 
I Sbri Ramesbwar Tantia: 
I Shrl Dbaon: 
I Sbri B. p. Yadava: 
I Shri Bisbancbander Setb: 
I Sbrl M. L. Dwlvedl: 

I Sbrimati Savltri Nigam: 
Sbri Subodb Bansda: 
Sbri S. C. 8amanta: I Sbrl Surendra Pal Sinrb: 
Sbrl P. C. Borooab: 

I Sbri Mahananda: 
-3U. ~ Shri Solankl: 

I Shri Narasimha Reddy: 
I Shri P. R. Chakraverti: I Shri Onkar Lal Berwa: 

8hrl M. R. KrisbDa: 
Shri Bilthuti Mlshra: 

! Sbri K. N. T1Wl8ry: 
Sbri VJshwa Nath Plmdey: 
Sbri RamachaDdra Ulaka: 

! 8hri Dhuleshwar Meena: 
8hri Prakash Vir Shastri: 
Shrl Mohammad Elias: l D~. Mahadeva Pruad: 
Sbri Ram Barkll Yaila.,: 

Will the Minister of Food aud Arrl-
culture be pleased to state: 

(a) whether It is proposed to seek 
a new P.L. 480 agreement with the 
U.S. Government; 

(b) if so, how much quantity of 
wheat and rice is likely to be covered 
under this; and 

(c) whether any safeguards for the 
utilization of Indian ships for the 
transport of commodities from U.SA. 
to India have been provided in it? 

The Minister of Food and A(ricuI-
tare (Shri C. 8ubramanlam): (a) 
Yes, Sir. 

(b) and (cl. As the agreement is 
yet under negotiation, it is not possi-
ble at this stage to indicate the quan-
tities of wheat and rice that would 
be covered b) it. As under the pre-
vious agreemeni, it is intended to pro· 
vide in the new agreement that 50 
per cent of the commodities purchas-
ed under PL-480 should be shipped in 
American flag vessels and the remain-
ing 50 per cent in other flag vessels. 
To the extent Indian vessels are avai-
lable. these would be utilised. 
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